4 Maharashtra 16.80 132.63 200.77
=) Manipur Bl 39.36 63,17
] Meghalaya 12.93 1240 129.38
7 Mizoram 0.00 78.31 81.02
8 MNagaland 5.39 5440 52.26
°? Crigsa 176.80 924,66 998.68
20 Punjab 0.00 56.90 0.00
21 Rajasthan 181.18 250.50 159,10
22 Sikkim 0.00 43,74 44,90
23 Tripura 0.00 24,28 52.%
24 Tamil Nadu 100.77 16.76 119.30
25 Uttar Pradesh 5666.26 86.84 192.92
26 Uttarakhand 137.66 78.63 102.06
27 \West Bengal 81.177 623.35 612,18

ToTAL 3749.75 5697199 6582.65

*The amount containe 10%% loan component of REC.
Setting up of UMPP in Uttar Pradesh
72551, SHRI NARESH CHANDRA AGRAWAL: Will the Minister of POWER be pleased to state:

(a)  whether his Ministry is going to set up seven Ultra Mega Power Projects (UMPPs) with

the capacity of 28,000 MW across the country but Uttar Pradesh has not been included in it;

(b)  whetheritisa fact that the Chief Minister of Uttar Pradesh has cbjected it many times and

has requested the Prime Minister in her letter to allocate a UMPP to the State:
()] if 2o, the decision taken by the Central Government in this regard ;and

TOriginal notice of the guestion was received in Hindi.
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(d)  ifnet, the reagons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF POWER (SHRI BHARATSINH SOLANK): (&)
Gavernment of India originally envisaged nine Ultra Mega Power Projects (UMPPs) in the states of
Madhya Pradesh, Gujarat, Andhra Pradesh, Jharkhand, Chhattiegarh, Orisea, Tamil MNadu,
Karrataka and Maharashtra. Further requests have also come for additional UMPPs form the states

of Origsa, Andhra Pradesh and Gujarat .

(b) to (d) Yes, Sir. Hor'kble Chief Minister of Uttar Praclesh requested for setting up of a UMPP
in Uttar Pradesh. It was informed to Honkble Chief Minister that UMPPs are generally located on
pithead or coastal areas, however, if Government of Uttar Pradesh indicated the location, feasibility

can be examinad.
Further, Uttar Pradesh has been allocated a total of 2826 Mega Watts from various UMPPs.
Powsr gsneration targst of privatse sector units
2067 BHR| SANTOEH BAGRODIA Wl the Minister of PCWER be pleased to state:
(a) what i the plan target for power generation by orivate sector units;

(b)  the quantum of thermal power generation capacity that has already been established by

the private sector entities;

() whether the private sector entities are lagging behind the target set for current Five Year

Plar;and
(d)  ifso, the reasons therefor ?

THE MINISTER OF STATE IN THE MINISTRY OF PCWER (SHRI BHARATSINH SOLANKD : (a)
and (b) As per information received from Central Electricity Authority (CEAY, power projects totaling
o 15043 MW (Thermal: 11562 MW and Hydro: 3491 MW) in private sector have been targeted for
commiggicning during the 11t Plan. Out of the above, a thermal capacity addition of about 5920 My

has been achieved 1l =t April, 2010,

(c) and (d) The CEA has informed that construction works in all the private sector power
projects, except where equipment have been sourced from abroad, are progressing as per
achedule. There have been some delays in projects sourcing equipment from abroad due to issue of

visas for erection & commissioning personnel from abroad.
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